10/25/2018
Fourteenth Loksabha
Session : 10

Date : 02-03-2007
Participants : Bahuguna Sh. Vijay

Title: Shr1 Vijay Bahuguna took oath in Hindi, signed the Roll of Members and took his seat in the House.

Shri Vijay Bahuguna (Tehri Garhwal)

... (Interruptions)

. T MU qed (FHeA)  :omeaer 7RIy, H U9 Biol axie B B Aifess f&ar &1 ama erel & 99raR o4 § ger &
BT, I8 4 Jomaw g ¥re9 & Raame ve difafewa aifor @ ok worifos wifore & Steg & & a9™ o a2l &l
ar arer .L(B*E EVEEXE)

MR. SPEAKER: I have received a notice. I will request you to kindly raise it at 12 o’clock. I will allow it at
12 o’clock.

... (Interruptions)
W. ¥ MU qigd 248 U AR Awen 21..(B'E EvEEXE)

st Yo AR (Arae) @ T8 B B A 2...(BE EvEEXE)

11.03 hrs.

(At this stage Shri Shailendra Kumar and some

other hon. Members came and stood on the floor near the Table)
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SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, this is the most important thing. ...

(Interruptions)

MR. SPEAKER: You have not given any notice. Please sit down.

... (Interruptions)

MR. SPEAKER: I have received a notice from Prof. Ram Gopal Yadav. I have made a request to him to raise
itat 12 o’clock.

THE

MINISTER OF PARLIAMENTARY

... (Interruptions)

AFFAIRS AND MINISTER OF INFORMATION AND

BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): Sir, the Government of India has no role to play
in this matter; I do not know why they are doing this. It is based on a PIL that the Supreme Court has done

this. There 1s nothing from the Government of India. The Government of India cannot react to this. The

Government of India is not involved in this. ... (Interruptions)

3reue HEleY : gH o1 9o § w8l g

MR.

MR.

MR.

MR.

MR.

MR.

MR.

SPEAKER

SPEAKER

SPEAKER

SPEAKER

SPEAKER

SPEAKER

SPEAKER

: Once again, I would request Prof. Ram Gopal Yadav to raise it at 12 o’clock.
... (Interruptions)
: You have not given a notice. You may go back to your seat.
... (Interruptions)
: Please go back to your seats.
... (Interruptions)[ MSOfficel ]
: Please do not do this.
... (Interruptions)
: I will allow you at 1200 noon. Let Questions be raised. Please go to your seats.
... (Interruptions)
: You can say all this at 1200 noon.
... (Interruptions)

: The House stands adjourned till 1130 hours.
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11.06 hrs

The Lok Sabha then adjourned till thirty minutes past Eleven of the Clock.[r2)

11.30 hrs.

The Lok Sabha re-assembled at thirty minutes past Eleven of the Clock.
(Mr. Speaker in the Chair)
... (Interruptions)
MR. SPEAKER: Nothing will be recorded.

(Interruptions)™ ...

11.30 ‘5hrs.

(At this stage Shri Tufani Saroj and some other

hon. Members came and stood on the floor near the Table)

MR. SPEAKER: [ am requesting you again and again. I am sorry to say this. The House stands adjourned

to meet again at 1200 noon.

11.31 hrs.

The Lok Sabha then adjourned till Twelve of the Clock.
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*Not recorded

12.00 hrs.

The Lok Sabha re-assembled at Twelve of the Clock.

(Mr. Speaker in the Chair)
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